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Construction of Veer Savarkar Memorial at France 

 
4718. SHRI HIBI EDEN 

Will the Minister of CULTURE be pleased to state:  

 
(a) whether a book named Penal Settlement in Andamans was published by the Department 

of Culture, Government of India; 
 

(b) if so, the details thereof; 
 

(c) if so, the copy of the pages or extract of the pages which contains “Petition from 
V.D.Savarkar (Convict No.32778) to the Home Member of the Government of India, 
dated the 14th November, 1913”; 

 
(d) whether it is a fact that the mercy petitions written by Savarkar to the British were 

displayed  at the Cellular Jail Museum and now removed from there dramatically; 
 

(e) if so, the details thereof and the reasons therefor; and  
 

(f) whether the Ministry of Culture proposes to construct a memorial after Vir Savarkar at 
Marseilles in France and if so, the details thereof including the timeframe for its 
construction? 

 
ANSWER 

 
MINISTER OF STATE (I/C) FOR CULTURE & TOURISM 

(SHRI PRAHLAD SINGH PATEL) 
 

(a) & (b) Yes, Sir. The book ‘Penal Settlement in Andamans’ written by Shri 
R.C.Majumdar was published by Gazetteers Unit, the then Department of Culture, 
Ministry of Education and Social Welfare. 

 
(c) Copies of the pages (page numbers 211 to 214) of the book containing ‘Petition from 

V.D.Savarkar (Convict No.32778) to the Home Member of the Government of India, 
dated 14.11.1913, are attached. 

 
(d) & (e) As per the information received from Andaman & Nicobar (Directorate of Art and 

Culture), such Mercy Petitions are not displayed at Cellular Jail since no record is 
available with the Department of Art and Culture, Andaman & Nicobar Administration. 

(f) No such proposal is under consideration in Ministry of Culture. 
  



 



 



 



 


